BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH , PUNE
Original Application No.107/2024(WZ)
(Letter Petition No.33/2024)

Report on behalf of Maharashtra Pollution Control Board in
compliance of the Order dated 6/5/2024 passed by this Hon’ble
NGT

1. The applicant Adv Mr.Jain Mukesh N (Manav Juriss), Pandare
Bldg, 730, B.J.Marg, Dagdi Chawl, Byculla (W), Mumbai has
submitted a complaint/Letter Petition dated 01/03/2024 before
this Hon’ble NGT, which is registered as an Original Application
No.107/2024 (WZ) against M/s.Vali Mohammad Haji Ahmed &
Company, Gala No.l1, Gloria Convent School Compound,
Byculla, Mumbai alleging that it is operating Saw Mill within 50
mtrs. from school buffer zone, which is a silence zone . The said
saw mill is creating huge noise pollution in the vicinity having
adverse impact on the health of the students of Gloria Convent

School.



In the said matter, the Hon’ble NGT vide order dated 6/5/2024
directed the Maharashtra Pollution Control Board (MPCB) to
submit a report with respect to the truthfulness of the contents of

the aforesaid complaint and the action taken at their end, if any.

In compliance of the order dated 6/5/2024 passed by this Hon’ble

NGT, the official of the MPCB at Mumbai visited the aforesaid

site of M/s.Vali Mohammad Haji Ahmed & Co on 3/6/2024 and

observed as under:

i) During the visit the unit was found in operation and
engaged in CNC machining work on Medium Density
Fiber (MDF) without obtaining Consent from MPCB.

i)  The unit is located in 09x90 feet gala. In the surrounding
area there are godowns of timber and school is adjacent to
these godowns.

iii)  For machining purpose owner has installed 2 nos of CNC
machines of 8’x4’ size each and only two persons are

working there.



vi)

During machining work, generation of dust was observed
which spread around the machine inside the gala. The unit
has not provided inbuilt dust collector to machine to
collect dust. The representative of the unit informed that it
has provided vacuum cleaner to collect the dust and also
provided blower to suck the dust, however there is no any
provision to store the collected dust by blower and same
was observed spread in back side area within gala.
However, no dust was observed outside of gala.

During visit itching of eyes was also observed in gala
premises. During operation of blower heavy noise was
observed in gala but not outside etc,

Ambient Air Quality monitoring was carried out during
the unit was in operation on 29/5/2024 to 30/5/2024 for 24
hours and during the unit was not in operation on
30/5/2024 to 31/5/2024. The Ambient Air Quality
monitoring results shows that the parameter of PM10 and

PM 2.5 are exceedihg the prescribed standards.



vii)

Further, the noise monitoring was carried outside the gala
near school during the unit was not in operation on
24/5/2024 to 25/5/2024 and during the unit was in
operation on 25/5/2024 to 26/5/2024 for 24 hours and
when blower was in operation. During operation of
blower, heavy noise was observed in gala but not outside.
However, it is revealed that there is no deviation in
readings during operation and non-operation of the unit.
Further, the vehicular movements in the surrounding area
is also one of the contributing factor for increase in the
Ambient Noise levels. A copy of the visit report dated
3/6/2024 alongwith typed copy of the visit report and
monitoring results of Ambient Air Quality Monitoring
Report and Ambient Air Quality standard in respect of the
noise are enclosed herewith and annexed as an Exhibit-I ,

Exhibit -IT and Exhibit -III.

In view of the above non-compliances the Maharashtra Pollution

Control Board has issued Closure directions to M/s.Vali

Mohammad Haji Ahmed & Company, Byculla vide letter dated



24/6/2024 for operating without Consent to establish /operate
and failed to provide adequate air pollution control system. A
copy of the Closure directions dated 24/6/2024 is enclosed

herewith and annexed as an Exhibit- I'V.

5. In order to verify the compliance of the closure directions issued
by MPCB vide letter dtd.24/6/2024, the Official of MPCB at
Mumbai visited to the site of M/s.Vali Mohammad Haji Ahmed
& Company, Byculla on 11/7/2024 and observed that the unit has
stopped manufacturing activity and shifted all machineries from
the site. Presently shop was found vacant and no any activity
observed at the site and electricity was found disconnected. A
copy of the visit report dtd.11/7/2024 alongwith photograph is
enclosed herewith and marked as an Exhibit-V.

For and on behalf of the
Maharashtra Pollution Control

Board,
9 -
Place : Mu~bad- (Pratap/Jagtap)
Date : [2foT[20%% . Sub Regional Officer-Mumbai-1
Sub Regional Officer

M.P.C. Board, Mumbai-1
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MAHARASHTRA POLLUTION CONTROL BOARD
Sub-Regional Office, Mumbai-1

-, Ph:-(022)-24015269 ,, smwemm First Floor, Kalpataru Point,
e-mail :- ‘ - Sion Circle, Sion(E),
sromumbaii@mpcb.gov.in . = “-." Mumbai- 400 022. -
Website :- htpp//mpcb.gov.in -
Date: 02 /o € /2024
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MAHARASHTRA POLLUTION CONTROL BOARD

Sub Regional Office, Mumbai-I

Tel. No. 022-24010437 Kalptaru Point 2™ floor,
Fax No. 022-24020781 A RASHTRA Sion Matunga Scheme Road No. 8,
Visit us at : http://mpcb.gov.in — —— Opposite Sion Circle,
Email : sromumbail@mpcb.gov.in wi i Sion (E),
h | /4 Mumbai — 400 022.
"Your Service is our Duty"
Visit Report
Name & Address of Industry : M/s. Vali Mohammad Haji Ahmed & Co.,

Gala no.-11, Gloria Convent School comp., Sant Sawata Marg,
Byculla East, Mumbai — 400027.

Date of Visit : 03.06.2024.
Contact Person- : Mr. Ali Ajgar Mukhtiyar
Contact No : 9820470752
Consent Status Not obtained
Observations

1. During visit unit found in operation.

2.
3.

Unit engaged in machining work on medium density fiber board (MDF).

Unit is located in 09 x 90 feet gala. Surrounding gala are engaged in trading work &
wood/ply.

School is located at back side of gala & towards front side there is road. The entrance
of gala is towards the roadside. Also provided gate at back side but representative
informed that sane was not used & always remain closed. Another two sides there is
partition of metal sheet.

The representative informed that opposition of gala is between 10.00 AM to 09.00 PM
and total no of employee are two out of one is helper.

For machining purpose owner has installed two CNC machine of 8 x 4 size.

During marching work, generation of dust observed which spread around the machine
inside gala. Representative has not provided inbuilt dust collector to collect dust.
Representative has provided vacuumed cleaner to collect dust. Also provided blower
to suck the dust. However, there is no any provision to store the collected dust by
blower and same observed spread in back side area within gala. During the visit itching
of eyes was also observed in gala. However, no dust was observed outside of the gala.
The Gala owner informed that use of vacuum cleaner is three times for half hours after
finishing job through a day & blower is used for two times a day while cleaning is
carried out. The blower is operated for max 10 minutes. During operation of blower
heavy noise observed in gala.

8. Generated dust around 10-12 kg disposed through local body.
Sd/- Sd/- Sd/-
(Ali Ajgar) (Darshan Mhatre) (Pratap Jagtap)
For Field Officer Sub Regional Officer,

Vali Mohammad Mumbai 1
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE - MU MBAI-I
Tel. No. 022-24016239 Kalpataru Point, 3™ Floor,
. 022-24015269 Sion Circle, In front of Cine Planate

Visit us on: http://mpcb.gov.in Theater, Sion (East), Mumbai-400022
E-mail: sromumbail@mpcb.gov.in

Date :25 /06/2024

Ambient Air Quality MONITORING REPORT

Name of Industry: - M/s. Vali Mohammad Haji Ahmed & Company,
Gala No. 11, Gloria, School Compound, Sant Sawata
Marg, Byculla (E), Mumbai-27.

Type of Industry: - Carpentry & wooden furniture manufacturing

Date of monitoring: - 24/05/2024 to 26/05/2024

Location:- Ambient Air quality monitored at back side of unit and
near school.

Report is as below: -

When industry is in operation

Parameter | Date Time Duration Ambient Standards Readings in
ug/cubic meter ug/cubic meter

PM 10 29 to 12.00Hrsto | 24 Hrs 100 212.33
30/05/2024 | 12.00 Hrs

PM 2.5 29to 12.00 Hrsto | 24 Hrs 60 125
30/05/2024 | 12.00 Hrs

So2 29to 12.00 Hrsto | 24 Hrs 80 0.66
30/05/2024 | 12.00 Hrs

NOx 29 to 12.00Hrsto | 24 Hrs 80 BDL
30/05/2024 | 12.00 Hrs

When industry is not in operation

PM 10 30to 12.30Hrsto | 24 Hrs 100 118
31/05/2024 | 12.30 Hrs

PM 2.5 30to 12.30Hrsto | 24 Hrs 60 166
31/05/2024 | 12.30 Hrs

So2 30to 12.30Hrsto | 24 Hrs 80 0.66
31/05/2024 | 12.30 Hrs

NOx 30to 1230 Hrsto | 24 Hrs 80 BDL
31/05/2024 | 12.30 Hrs

'
Sub Regional Officer,

MPC Board, Mumbai-|



MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-67195031
Email : icclab@mpcb.gov.in
Website : http://mpcb.gov.in

"Your Service is gur Duty*

Central Laboratory

Central Laboratory, Maharashtra Pollution

Control Board, P-3, "Nirmal Bhavan",
MIDC Industrial Area, Mahape, Navi
Mumbai- 400 710

Repot Qutward No.: MPCB/CLab/Ambient/24-25/06/32

Date: 25/06/2024 06:01 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address
Gloria convent high school
Sample Details

Field Sample ID : BR-0073738

Laboratory Sample Code : MPCB/CLab/AMB/24-25/158

Sample Details (Water/Air/HW) : Air

Sample Volume Received ;

Sample Collected By : FO-Mumbai I(Shri. Darshan Mhatre) (SRO-Mumbai I)

Seal No. : 218

Type of Industry / Location details ;

Sample Collected On : May 29 2024 12:00:00:000PM

Sr.No( Parameter Starting Time Closing Time Result Unit I\gfgig,gigf
1 PM10 29-05-2024 12:00 29-05-2024 20:00 232 pg/m3
2 PM10 29-05-2024 20:00 30-05-2024 04:00 238 pg/m3
3 PM10 30-05-2024 04:00 30-05-2024 12:00 167 pg/m3
4 PM 235 29-05-2024 12:00 30-05-2024 12:00 125 ug/m3
5 S02 29-05-2024 12:00 29-05-2024 16:00 BDL ug/m3
6 S02 29-05-2024 16:00 29-05-2024 20:00 BDL pg/m3
7 SO2 29-05-2024 20:00 30-05-2024 00:00 BDL pg/m3
8 S02 30-05-2024 00:00 30-05-2024 04:00 4 pg/m3
9 S02 30-05-2024 04:00 30-05-2024 08:00 BDL pg/m3
10 S02 30-05-2024 08:00 30-05-2024 12:00 BDL pg/m3
11 NOx 29-05-2024 12:00 29-05-2024 16:00 BDL pg/m3
12 NOx 29-05-2024 16:00 29-05-2024 20:00 BDL pg/m3
13 NOx 29-05-2024 20:00 30-05-2024 00:00 BDL pg/m3
14 NOx 30-05-2024 00:00 30-05-2024 04:00 BDL ng/m3
15 NOx 30-05-2024 04:00 30-05-2024 08:00 BDL ug/m3
16 NOx 30-05-2024 08:00 30-05-2024 12:00 BDL pg/m?




Report Type: final

Report generated on: 25/06/2024 05:59 PM
Complied by: Archana Lendait

Approved by: Dr P D Khadkikar

Reviewed on Date: 25/06/2024 06:01 PM
Reviewed by: Dr P D Khadkikar

Dr P D Khadkikar
Senior Scientific Officer,
I/c Central Laboratory,
MPCB, Navi Mumbai.

* Electronic report does not require signature

Note :

1. The results refer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.



MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-67195031
Email : icclab@mpcb.gov.in
Website : http://mpcb.gov.in
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"Your Service is our Duty™

Central Laboratory

Central Laboratory, Maharashtra Pollution

Control Board, P-3, "Nirmal Bhavan",
MIDC Industrial Area, Mahape, Navi
Mumbai- 400 710

Repot Outward No.: MPCB/CLab/Ambient/24-25/06/33

Date: 25/06/2024 06:01 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address
Gloria convent high school
Sample Details

Field Sample ID : BR-0073778

Laboratory Sample Code : MPCB/CLab/AMB/24-25/157

Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Mumbai I(Shri. Darshan Mhatre) (SRO-Mumbai I)

Seal No. :

Type of Industry / Location details :

Sample Collected On : May 30 2024 12:30:00:000PM

Sr.No| Parameter Starting Time Closing Time Result Unit Dggta gfsli;’f
1 PM10 30-05-2024 12:30 30-05-2024 20:30 121 pg/m3
2 PM10 30-05-2024 20:30 31-05-2024 04:30 127 pg/m3
3 PM10 31-05-2024 04:30 31-05-2024 12:30 106 pg/m3
4 PM2.5 30-05-2024 12:30 31-05-2024 12:30 166 pg/m3
5 SO2 30-05-2024 12:30 30-05-2024 16:30 4 p.g/m3
6 S02 30-05-2024 16:30 30-05-2024 20:30 BDL pg/m3
7 S02 30-05-2024 20:30 31-05-2024 00:30 BDL pg/m3
8 S02 31-05-2024 00:30 31-05-2024 04:30 BDL pg/m3
9 S02 31-05-2024 04:30 31-05-2024 08:30 BDL pg/m3
10 S02 31-05-2024 08:30 31-05-2024 12:30 BDL pg/m3
11 NOx 30-05-2024 12:30 30-05-2024 16:30 BDL pg/m3
12 NOx 30-05-2024 16:30 30-05-2024 20:30 BDL pg/m3
13 NOx 30-05-2024 20:30 31-05-2024 00:30 BDL pg/m3
14 NOx 31-05-2024 00:30 31-05-2024 04:30 BDL pg/m3
15 NOx 31-05-2024 04:30 31-05-2024 08:30 BDL pg/m3
16 NOx 31-05-2024 08:30 31-05-2024 12:30 BDL pg/m3




Report Type: final

Report generated on: 25/06/2024 05:59 PM
Complied by: Archana Lendait

Approved by: Dr P D Khadkikar

Reviewed on Date: 25/06/2024 06:01 PM
Reviewed by: Dr P D Khadkikar

Dr P D Khadkikar
Senior Scientific Officer,
Ve Central Laboratory,
MPCB, Navi Mumbai.

* Electronic report does not require signature

Note :

1. The results refer to the samples and parameters requested for analysis.

2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.
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and in supersession of the Notificat
935(E). dated 14
National Ambient

e — O

MﬂONALMiBmAIRQﬂALm%M
CENTRAL POLLUTION CONTROL BOAKD

New el the |$th Novensber, 2009

Ne- BIS0IGWSBPCHL—in exercise of the powers cotferred by Sub-section (2) () of
section 16 of the Air (Prevention and Contro] of Pollution) Act, 1981 (Act No.14 of 1981),

ion No(s). 8.0. 384(E), dated 11% A

i, 194 and S.0.

October, 1998, the Central Pollution Control Board hereby notify the

Air Quality Standards with immediate effect, namely:-

S Polintant

j Time Wcigﬁi&:ﬁ

Average

Coneentration in Ambicnt Air

- and Other Area

 Industrial, Ecologieally | Methods of Measurement

Residential, Rural | Scasitive Ares

(notified by
Central

Goverament)

Ty Q)

(3

b Selpher Dunude
i SO pgm’

Angualt

T4 hours e

-[ Narogen Dioxide

(NO,), geim’

(22}

Annual®

24 hours™*

3 | Particulate Matier
5 (3ize Jess than
‘ 10um) or FM;,
pi'm

: Anngal*

24 hours®>

{size Joss than
2 5pm) or Py
pgm’

4 | Particulare Matter

Annual®

24 hours™*

5 | Gueone (O
TS

8 hourg**
| hagr®®

150 180

6 | lead (PL)
ugm

Annual®

24 hourgte

-4

© Monoxide (CO)
| mgm’

8§ hours**

3 | Ammonia (NH,)
_pxm’

Annual*
24 hours**

2slz sl
g




Benzene (CoHg) | Annonl® 05 08
ugim’ |

phase only, ne/m’

Annual* o1 0

Arsenic (As), Annua)* 06 06
ng'm’

2 | Wickel (Nif,ngir® | Annual® 20 2

= Annual arithmetic mean of minimum 104 measwrements in a year ot a particular sits taken
twice a week 24 hourly at uniform intervals.

** 24 hourly or 08 hourly or 01 hourly monitored values, as app!mb@m shall be complied with
95% of the tinie in & year. 2% of the time, they may exceed the limits but not on two
consecutive days of monitoring, ‘

Note, = Whenever and wherever maonitoring results on two consecutive days of monitoring exceed

the limits specified above for the respective: category, it shall be considersd sdequate reason to
msiitute regular or continuous monitoring and further investigation,

SANT PRASAD GAUTAM, Chairman
{ ADVT-ITA/IS400Exty ]

Note:  The notifications on National Ambient Air Quality Standards were published by the Central
Pollution Control Board in the Gazette of India, Win% vide notification No(s). 5.0,
384(E), dated 11* April, 1994 and 8.0. 935(E), dated 14® October, 1998,

Printed by the Manager, Gonerament of India Press, Ring Ronl, Mayapors, New Delbi-1 10064
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE — MUMBAI-I
Tel. No. 022-24016239 Kalpataru Point, ™ Floor,

. 022-24015269 Sion Circle, In front of Cine Planate

Visit us on: http://mpcb.gov.in Theater, Sion (East), Mumbai-400022
E-mail: sromumbail@mpcb.gov.in

Date : 26/05/2024
NOISE MONITORING REPORT

Name of Industry: - M/s. Vali Mohammad Haji Ahmed & Company,
Gala No. 11, Gloria, School Compound, Sant Sawata
Marg, Byculla (E), Mumbai-27.

Type of Industry: - Carpentry & wooden furniture manufacturing

Date of monitoring: -  24/05/2024 to 26/05/2024

Location: Noise monitoring carried out back side of unit and

near school.
Report is as below: -

When industry is in operation

Date Time Duration Day / Night Hours Readings in db(A)

25/05/2024 | From 8.01 Hrs Day Hours 73.0
15.20 Hrs

25/05/2024 | From 6.25 Hrs Night hours 59.4
23.25 Hrs

26/05/2024 | From 6.10 | 9.49 Hrs Day Hours 70.0
Hrs

When industry is not in operation

24/05/2024 | From 7.31 Hrs Day Hours 72,9
14.49 Hrs

24/05/2024 | From 7.40 Hrs Night Hours 58.2
22.26 Hrs

25/05/2024 | From 9.39 Hrs Day Hours 63.6
06.02 Hrs

Sub Regional Officer,

MPC Board, Mumbai-|
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o . . N . P
9 V' T\M"l{f, Ft o B Eianature % Signatiire C W}(’
. L ; 1= : / ‘

N\
JUAtness

ot 7

. o
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The Seaecified ima%es isn’

CASELLRA :
CEL-633C/IP  ~  v@31-02
Serial number 4131470
Response Freefiald
Start P
25-Maw~-2024 ~ 15: 202 42
Durat.ion &81:18

Pause duration 7:4%:20
.Overiocad No Run 138
CALIBRATION

Before - ;

- 25-May-2024 152 19:06
After :

1-lan-2815  8: 88 22

Cal reference 114.8 dB
Cal change 18.3 dB

~__RESULTS <dB>
LAea 3.8
LAFmax - 184.9
- LAFmin 55.8
LAE 181.5

Location

GPS  19.83983 72.8%449
Ny sSce

Drerator Name

S Dhafate
.4 o
Signature ' \(

| 25"05’,%%[1'

ERROR! 1! _

The Specified ima%e isn’
CASELLA

- CEL~633C-/IP va31-02
Serial number 4181470
Response Freefiald
Start. , '

25-May-2024 2% 25 89

- Duration 612527

Pauss duration B 0867
Over-load  No Rur 141
COLIBRATION ‘

Before , ’

. 25-Maw-2624 - 158 195686
After _ .
1-lan—2815 - B 60 22
Cal reference 114,8 dB

Cal chande - +8.3 4B
RESULTS <dB)
LA~y - 59.4 -
LAFmax 84.7
LAFmin - 56.1
LAE 183.6
Location
GPS i 3} L]
N :Sc:nytq
Operator Nama
. PPt
hSS » 'eo.
Sigrnature % M
iMyness ]
‘ L

\Jgar”
VA

@

&)

M)os}o—oa.(,
ERROR! ! ‘ :
The Specified imag9s isn’
CASELLA ‘
CEL-633C/IP va31-82 -
Serizl number 4181478
Resronse Freafield
Start

26-Maw-2824 G it 17
Duration 4: 12

Pause duration ©:62:29
Overlioad No - Run 146
CRLIBRATION ‘
Before - o
25-Mavw-2024 15 19: 86
After :
1-Jan-2815 B: 0k 22
Cal referance 114.8 dB

" Cal change 43.3 db

RESULTS (adBy
LRey ' 8.8
LAFmax 186.9
LAFmin 37.8

~ LRE 1155

Location '

GP5 18.97635 72.83351
Ny Lclood

Oeerator Name

A-S. Didare,
GﬁQ;\
Signature W
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PIHALLMIGH CRHTROL BOARD

CRSELLA . :
CEL-633C/IP vB31-82
Serial number 4181535
Resronse Freefield
Start

6-Jun-2024 12:56:01
Duration B: 23: 59

Pause duration ©:050:00
Overload No Run 8
CALIBRATION
Before
6—{gg:g§24 12238221
RESULTS <dB?>

LRey 92.2
LAFmax 96.1
LAFmin . 65.4
LRE 123.8

Location g nD¢ Mol
S e

Oratator Nams

A Q,N\W

¥-o.
S5igna tu&

Witress

0{{10*6,%0—{;\, &

S —————
MAHARASHTHA
= A
“uy”
b wamnaHTRA
. FOLLLITION CONTROL BOARD

CRSELLA
CEL~633C/IP vaz1-g2
Serial number 4181466 .
Response, Freefield
Start .
6~-Jun-2624 13: pd: 83
Duration @28 pe

Pause duration &: 80: 06
Overioad No Run 17"
—__CALIBRATION
Before. k
'6~Jgg:g§24ﬁalg=59=53
RESULTS (dB>

LAey P27
LRFmax 83.2
LAFmin 68.6
LRE 183.5
Location

GPS  18.97598  72.83504
N, e .

- Operator Nama

SignaLUP2

Withess

Awmims MDE Mocthiiag



e T AT I S ooty
TR S, 4 1 s, e o S, € - oo 093

et 29 e, 2000

: W ‘ %) E qu%-ﬁagﬁ‘ . m: %’QUOOf?{.%‘qym%, &% ge‘ #m’
. s, ano&ﬁﬁ?{m {L\»:%;,?QQQ : s ‘

€4 /3e0ls FqfoT [EIRVES mﬁam% /313008 .30

/oot e PR, AT ok . 1o 23, R 18/ o00

?) megﬁﬁawﬁ?ooﬁa&{ L S
J wmm oo dflerdy ST
3 me%m ﬁ}a&ﬁ s T

Ve T/ee-0000 ¥no-y~g00n3~s




R

' Tg-0%00 -9y

S Sge (PriEor 7 Pra) Prad, oo @y AGLTIR &t sgwor By 7 frmsrsis
D R oo ot syeet/ e 0.6, Sets (15-600 KVA); Coal Washeries ; Fire Crackars
Ganerator Sets with Diasel - (upto 1000 KVA) manufactured on or after 1st Jduly, 2003 ; Vehicles a

manufacturing stage from the ysar, 2003 and 1st'Ap“r‘d'_. @Osvrgspé‘cﬁ‘ieiy as well as Noise Limits 1o

Automabiles and Domastic appliances and construction equipments at the manufam‘uring, stage laid towr
unider the provisions of the Environment. {Pmtection) Act, 1986 and Rules made there under: sm@ﬁ

8) A Pl Reser st R g8 aifee, 200 sy e 41 3,

Roo} <ot a1 s iRy a’isﬁw&mﬁvhwﬁa‘ﬁmwm &1 e Prokr R
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&wnquvraf%awﬁfrﬁnﬁwn%&v, AT
zﬂﬁ%wnawmnﬁhﬁzmm&aaﬁ%$ruﬁﬂuzﬁnwﬂﬁhﬁﬁwwawafﬁgﬁﬁ
i & Sr i Ofﬁeermgency * Concerned Dut!es
I No ‘ , _Department ot
1. | District Magistra:e, Sub-Divisional | Revenus Correspandmg Rules for  the
Magxstrata, o ‘ ‘enforcement of the Noise Pollution |-
: Control  measures  within  their
_respective lurisdiction. !
2. | Police Commissioner or any other | Home “The Police. - Authorities Wil be |
' officer not below the rank of the responsible for Ihitiating further legal
: ‘Deputy Superintendent of | Police actions In respact of the violations.. |-
- | designated for’ the maintenance of
. [ -Ambient Air Quamy Standards, .as | . .
{. | mentioned in the Rule 2(c) of Nmse‘ '
| Poliution( Regu!atson and Control)
b Rules, 2000
3. Munsc;pal Commrssiener Urban Correspondmg ‘Rules  for  thei
Add;t:onalft}eputy : Munic:pat Developsment | enforcement of noise standards laid
{ Commissloner/  Chiet ~Officer of |{down under the  Environment
| Municipal CounmliCommittee Gowvt. of {Protection) Rules, 1986 at ‘source for |
‘Maharashtra not below the rank of the | construction. projects, utiities  for |
D@puty Superlntendem of Palice. : bulldings  (ACs, DG sets -stc);| °
‘ domestic appliancas, development and
otﬁer activities En ‘their iurisd iction.
> The urban Eoca! ‘bodies shall be |
| responsible for demarcation of the
| silent zones as per the Noise Rules,
2000 and displaying the same
adequateiy ;
The urban Ioca! bodies shallinclude an
» | Action Plan for noise controt In: the
| Environmental - Status ‘Report
‘submitted by them annuauy, including
noise’ mamtoring and noxse mapping
studxes
The Locat B,cdy} and Urban
Development - Deptt., Gowt. « of
_Maharashtra Wil not. grant  any
, permissions for deveiopmem activitles.
, In conslstent with or in conflict with the
“ .| categorization: .of zone. |n case of |
: ‘ ‘overlapping zones, stringent standards
4 1 _will prevail over in that particular area. |
4 ,Regisn'ar /Heacf Master of the ' ‘Haghar& Corresponding Rules  for  the | -
1 Educational Institutions duly approved | Technical | enforcement and maintenance of the
‘by the concerned Government not Education/ Ambient Noise Standards laid down for
below the rank of the Deputy | School -| domestic appliances, alutomobiles atc. -
Supermtendem of Police Education | in respect  of any -activity in its |
: v jurisdiction. i ~
| 8. Dean}Superinteqdent of the’: Public Health Corr‘aspondmg Rules " for the|
- { Government Hospitals not below the | enforcement and maintenance of the
rank of the Deputy Superintendent of { Ambient Noise Standards laid down for
Poiice : | domestic appliances, automabiles eto.
in_respect of any activ:tv in_its |

gH-0900 -3




N My

HER

| jurisditior, } —
_'Gqs“rgsmnding Rules for the ,
: enfqmement andmajnienance of
Noise Standards laid down ynder thi
Emimnment'{f-"rmecﬁon},Ru!es, 198
; 8t souree for construction projscts,
| utilitieg for buildings {ACs, DG setg
"] ete), domesﬁcaagiiances,
' deyelopmentand other activities in
| their jurisdlction

6. [Head of MMADA, , MS.R.D.C T Trban o
,C;J,.D.G.Qx.,, having focal Jurisdiction evelopemant,
| Sonstituted under varipys laws ang |

i 1 Public Works Departmant,

|

Thess ﬁeve#opm’ant'a:’ Authoritie
should include adequats  npis
abatamem*measu;es in their projet
activitieswsuchas,nﬁsa barriers:to

bridges and»-vtlyovers, free plan
lroads:fetc:z_ R ;
() Monitoring oF Amﬁiéhf{Né,ﬂ_

Case of Sptcific requests frans qt@%
of elerred in the 1able and
| comminicating the  results W-the
, réspez;ﬁvggg'.":-AumCsrfﬁes for o further
N8Cessaty action gt theirend, = - - .. ™

Member Secretary and any officar Environment
| Maharashira Poliution” Contrey Boarg Department
[ not balow the rank of the Deputy !
.‘Su;)erintendent of Police ‘ ‘

(i) For the enforcement of "”ﬁzofs‘fé
Pollution ~ Congrg Medsures and-
5Stand 2as 5 |

{0 Any officer fom the ™ Stats Home
Transport Department / Deputy Department
Regionai Transpart Officer. in thelr (rransport}
{-Tespactive jurisdiction not below tha v

rank of the Deputy Superfntendent of
| Polica o :

¥ 4
Environment {Pfotecﬁcn) Rules, 1986 |
and Motor Vehicles Act, 1939 for the
new and Operating vehicles within thejr |
reSpeetiveffurEsdicﬁon. ’ N T

() Head of Maharashtra Stale Road
Tf&@pm,(}orporatfon or any officer/
‘Depot Manager not:below the tank of
the Deputy Superintendent of Police,

The noise levals generated by the . | -
‘Use vehicles should pe Monitoreg
while grant of Pollution Under Control
Certificate.

() Tratfie pojige Authorifis not )
| below the rap of the Deputy
Superi : o

ntendent of Po!ice

Fg-99ap -3
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Schedule

{Under ruie 3(1) and 4(1); of Noise Pollution (Control and Regulation) Rules, 1959
spect of Noise

AreaCode | Gategoryof AreaZons | LimitsingBBiLeq
ey " Daymime | NigntTime

Ambient Alr Quality

tandards in r

A Industrial Area 75 0 5

| Commerdialasa 1 g5 g~

B } :
(G} IFeddenlieiAvés . [ T a5 g
T s s IR

i Daytime shall mean from 6.00 2.m. 1o 10.00 pm..

_ . Nighttime shall mean from 10.00 p.m. to 6.00 a.m.

S "V,’S_'fiyl‘;e‘xscéfzane;fs defined as ‘an area comprising not less than 100 meters: around hospitals,
educational institutions and tourts. The sifence zones are zones which are declared as such by
the competent authority. : : e o el

v, Mixed categoriss of areas may be dectared as ons of the four above mentioned categories by the
competent authority. e o

*dB(A) Leg denotes tha time weightea average of the level of sound in decibels on scale A which is
reiatablg to human hearing. .~ ot e . -

A“decibel’ is a unit in which noise /s measured.

“A”, n dB{A) Leq, denotes the frequency weighting in the measurement of noise and corrssponds to
frequency response characteristics of the humanear, S denenE :

Leq:itis an energy mean of the noise level, over a specified period.

2.  Standards/Guidefines for control of Noise Pollution from Stationary Diesel Generator (DG)
Sels, ' 7 o ' :

(A Noise Standards for DG sets (15-500 KVA)

The total sound :pqwer_»iavel. Lw of‘af*DGi»set. should be.eie,s;s,;han,,94%161299,9 (KVA), dB(A), at the
~manufacturing stage, whers, KVA is the nominal power rating of a DG set. This level should fall by

5 dB(A) every five years, 1ill 2007, i.e. in 2002 and then In'2007

(B)  Mandatory acoustic enclosurefacoustic treatment of ‘room for stationary DG sets (5KVA

and above).
Noise from the D.G. Sat should be controlled by providing an'acoustic enclosure ‘or by treating the
room acoustically, : . T

The acoustic enclosura / acoustic treatment of the room sh

/ ‘room should be designed for minimuen 25 dB
(A} insertion Loss of for meeting the ambient noise standards, whichever is on the higher side {if
the actual ambient noise is on the higher side, it may not be [possible to chieck the performance of
the acoustic enclosure/acoustic freatment. Under such circumstances, the performance rnay be
checkad for noise reduction upto actual ambient noise level, preferadly in the night time}. The
measuremant for Insertion Loss may be done at different points at 0.5 m from the acoustic

- gnclosure/room, and then averaged.

Fg~0208] §O0-4-Q00R}~3
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©
o1,

02.

04,
05,

08,

& .

The DG set should also be provided with proper exhaust muffier with insertion loss of mintmur:
258 (A ,

Guidetines for the manufacturersiusers of DG sets (5 KYA and ebove).

The manufaciuras should offer to the user a standard acoustic éxn;’:izssurs.c? 25 dB{A) ingsrtins
Loss and also a suitable exhaust muffier, with insertion Loss of 25 dB(A).

The user shouid make &flors 10 bring dawn the roise levels dus to the [.G. set, ouside his
premises, within the ambient noise requirements by propér siting and contrel measures.

The manfacturer ghould furnish noiss power levels of the unsilenced DG sets as per standards

“prescribed under (A}

The total sound power fevel of a D.G. set, at the user's end, shall ba within 2 dB{A) of the toial
sound power leval of the DG set, at the manufacturing stage as prescribed under (A).

instatation of a DG set must be striotly' In compliance with the recommendations of the DG sat
manutacturer. . . .

A proper routine and preventive maintanance piocedure for the DG set shouid be set and followet

in consultation with the DG set manufacturer, which would help to prevent noise levels of the DG
set from deteriorating with use.

Noige Lovel Sgaaﬁard% for Coal Washeries
Operational / Working Zone — not to exceed 85 dB(A) Leq for 8 hours exposura.

The Ambient Air Quality Standards In respect of noise as notified under Environment {Protection
Rules, 1686 shall ba followed at the boundary line of the coal washery.

Code of Practice of Coal Washery

Water or Water mixed chemical shall be sprayed at all vstrazégic coal transfer poinis such &
conveyors, loading/unioading points etc, As far as practically possible conveyors, transfer point

etc. shall be provided with enclosures. A

* The crushers/pulverizers of the coal washeries shall be provided with enclosures, fitte
with suitable air poliution control measures and finally emitted through a stack of minimur
height of 30m, conforming particulate matter emission standards of 150 mg/Nm® ¢
provided with adequate water sprinkling arrangement. .

* ‘Water sprinkling by using fine atomizer nozzeles arangement shall'be provided on th
coal heaps and on land around the crushers/puiverisers.

* Area, in and 'arbuhdiﬁé‘éoai'wﬁhery shall be pucca either asphalted or concreted.

*: Water consumption in the coal washery shall not exceed 1.5 cubic meter per tonne
coal.

* The sfficiency of the settling ponds of the waste water treatment system of the co
washery shall not be less than 80%., e

» Green belt shall be developed along the road: side, coal handling plants, resident
complex, office building and all around the boundary line of the coal washery,

* 'Siorage: bunkers, hoppers, rubber decks In chutes and centrifugal chutes shall
provided with proper rubber linings,

Pd-0900 =33



u
* Vehicles movement in the coal washery area shall be ragulated effectively to avaid traffic
congestion. High pressurs horn shall be prohibited. Smoke emlssion from heavy duty
vehicie operating in the voal washerles 'should conform ths standards prescribed under’
Motor Venicle Rules, 1989. ' Y e

4. Noise ‘Staﬁﬁgrcis for ﬁreraraskgrs ‘

3‘%5(?} : Tﬁe.maﬁuiféaﬁtwef;_f_,ém. arme;@% fsre*craéka:s generating noise level exceading 1;25.&8{:&%)" or 145

dB(Clox at 4 meters distance from the point of bursting shall be prohibited.

. (i) For individual fire-cracker constituting thoe series (joined fire crackers), the above manticned iimit

be reduced by 5 iogs (N) dB, where N=Number of crackers jolned together.

B, The broad requirements for measirement of noise from fire-crackers shall be-

() The measurements shall be mads on & hard concrets surface of minimum & meter diameter or

 squivalent.

(i} The measurement shali be made in free figld:
surface upto 15 meter distance from the peint of hursting.

, (m) The frhaégufeméng.-snaiif be}‘tmﬁ‘%"‘i‘@@v‘a;ﬁ;"xwed Té@ﬂﬁdi{é‘fa{h_mg{gﬂ : :
C. TheDepartment ofﬁxpfaﬁ*\ . es Shaﬂensme implememauon of th gse
standards, = | e
. Mogse Limits for Ganerator Sets run with dissel

Nolse limit for diesel generator ssts {upto 1600 :KVA}.’manufactg{ed; on or after 1% July,
B003. ... o T na i AR ety
 The maximum permissible sound pressure level for new diessl generetor (DG) sets with rated

‘capacity upto 1000 KVA, manufactured on or after the 1% July, 2003 shall be 75 dB(A) at 1 meter

from the enclosure surface.
The diesel generator sets should be provided with integral acoustio enclosure at the
manuf_agtu_r_ing‘stagei,tseif.‘,; SE B EaE a n ’ |

The Implementation of noise fimit for these dissel generater sets shall be regulated as given in
below mentioned paragraph. fa s 1

"Requirement of certification

 Every manufacturer of sngine or every importer of engine or product must have. valid certificates
of Type. Approvat and certificales of Conformity of Production for each year, for all engine models

oeing manufactured or for il engines or product models bsing imported, after the effective date.

 Withi the emission limit as specified in ea

ier paragraph.

FA-0700[ ¥00-9~300% ]~y
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ceopn:

s i
g R s mag

from the year, 2003,
Sr.No. | Type of Vehicle \Nolse Limits dB(A) | Date of
- v _impiementation
(1) @ 3 )
1. Two Wheeler
1% January, 2003
Displacement upto 80 cm® 78
Displacement more than 80 cm® 77
butupto 175 cm .
Disg]écamenimore than 175 89
2. . | Three Wheeler
1% January, 2003
Displacement upto 175 cm® 77
: GESQlac:ament more than 175 80
3. | Passenger Car 75 1* January, 2003
4. Passenger or Cdm mercial
Vehicles
1% July, 2003
Gross vehicle we ght upts 4 80
| tonnes 5
Gross vehicle wéig ht more than 83
4 fonnes but upto 12 tonnes
| Gross vehicle-weight more man 85
12 tonnes

¥g-0¢00 -¥¥



Type of vehiclas

, *z’i'wg__’ggsaeeiers

i -Disniacema‘nt upéé?ﬂc&

' ‘-‘EE-;?

| ﬂas,o'acement more than 80 ¢ but upzo Wl .
‘QG_,V el , :

1.3

21

L Three Whee!ers

Displacement more than '1_7'53. o

1 E)is }acement gm 1?5 cc

Dﬁpiacement more than i?ﬁcc o

| more than nine seaﬁs, im!ud;ng
< { nversseai ,

Vehicies used for :he carriage of
| passengers and capable of having not

80

|40

"',,

mare than tonnes

. Veh:cles used for the camags of passengers hawng mors v
inc!udmg the driver's seat and a maximum

vhan nme seats
‘Gross Vehicle Walght (GWV} of ,

| _ V'LWxth an eng;_n_ggcwer less than 1SGKW

{ Wxth Vith an engine power of 150 KW

’,’; ihciudin the drlver svseat Vehlcl&u

Vehic!es used for the

amage ' passengers hawmg more than nins geats
sed for the carriage ojgpods, i .

| 51

W:tb a maximum GVW not exceedmg 2
tonnes.

76

152

With a maximum GVW greater than 3 tonnes |
: bui not exceedaqg_a 5 tannes < :

6.0

Veh;c!es used i‘cr the transport of goods wit
tonnes

ha méxlmum GVW exceeding 3.5

82

{ With an en‘gine,.power.zles‘s. than 75 KW_

| With an engine power of 75 KW or abcwe but
, less than 150KW s

78

63

With an engine power of 150 x;w g‘r.lv-aﬁbvvé i

Fg-0200 -4
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7. Nolse Standards Part E:-

A. - Nolss inits - for  Automobiles {Free Field i:%i‘sftanc‘eh at 7.8 meter in dB(A) at the

manufacturing stage.
{8} Metoreycle, Socoters and Threa Wheelers ‘ 80
(6} Passenger Cars ; - 82
©) Passenger or-Commercial vehioles upto 4 MT &5
(d)  Passenger or Commercial vehicies above 4MTand 89
Upto 12 MT |
{e). Passenger or Commercial vehicles exceeding 12 MT : 81.

'B. Domestic appliances and construction equipments at the manufacturing stage to be
achleved by 31* December, 1993, ’ .

(&

(®)
©
()
(e)

Window Air Conditioners of 1ton to 1.5ton 68
Air Coolers ’ €0
Refrigarators ' 48 |
 Dissel generator of domestic purposes | 85-80
Compactors (rollers), Front Loaders, Concrate . 75

Mixers, Cranes (moveable), Vibrators and Saws

¥g-0900 -4,
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : | (022). 25505928 Kalpataru Point, 2" floor, Sion-
Fax Y1 (022)- 25505926 .| Matunga Scheme Road No. 8, Opp. Cine
' et IR | Planet Cinema, Near Sion Circle, Sion (E),

Email romumbai@mpcb.oov.in M MUWJ?P‘;@Q 022 : r T
Visit At : http:/mpeb.gov.in 3T TR

"Your Service is our Duty”
i

TO, Fiiah ':
M/s. Vali Mohammad Haji Ahmed & Company, | QD\% ' ‘ A’C .
Gala No. 11, Gloria School Compound, Sant Sawata Marg, L \ S 0 U Th 9
Byculla East, Mumbai - 400027, ICERFAA TR AR

Sub: - Closure Directions u/s 33A of the Water (Prevention & Controi of Pbllution) Act,
1974 and/or u/s 31A of the Air (Prevention & Control of Pollution) Act, 1981.

Ref: 1. Hon’ble NGT order dated 06/05/2024 in OA No. 107/2024
2. Board official visited to your unit for verification of compliance on
20/06/2024
3. Office Note MPCB-LEGAL_ACT IONS-200624004 approved on 23/06/2024
WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to
Operate from the Maharashtra Pollution Control Board under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of
Pollution) Act, 1981 & Authorization under the provisions of the Hazardous and Other Wastes
(Management and Trans-boundary Movement) Rules, 2016. It is also obligatory on your part

to provide adequate pollution control devices.

AND WHEREAS, received Hon’ble NGT order dated 06/05/2024 in OA No.
107/2024 regarding operation of saw mill within 50 meters from school buffer zone, which is
silence zone, The noise from the saw mill is affecting the surrounding area having adverse
‘ impact on the health of the students of Gloria school.

AND WHEREAS, the officials of the Board at SRO Mumbai-1 was visited the site at M/s.
Vali Mohammad Haji Ahmed & Company, Gala No. 11, Gloria School Compound, Sant Sawata
Marg, Byculla East, Mumbai =400027 and observed as follows:

1. You are engaged in CNC machining work on Medium Density Fiber (MDF)without
(J obtaining Consent to establish/operate from MpC Board.
/6 2. You have not provided adequate air pollution control system.

PW EST Lind. ,
MJ} P et Page 1 of 2
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AND WHEREAS, it has been observed that you have failed to provide adequate
pollution control devices and thereby contributing to deterioration of ambient air quality of

nearbyarea.

AND WHEREAS, after examining the record of your case, the reports of the officers of
the Board, it has been observed that you are operating your unit without -obtaining consent
from the Board under the provisions of the Water (Prevention and Control of Pollution) Act,
1974 and the Air {Prevention and Control of Pollution) Act, 1981 and adequate pollution

control devices, thereby pollution in the surrounding area.

NOW THEREFORE, in view of the above non-compliances, you are hereby directed to
stop your manufacturing activities forthwith, failing which, the Board will have no option than
to initiate appropriate legal action under the provisions of the Water {Prevention & Control

of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981.

This direction is issued with approval of competent authority of the Board.

For and on behalf of
Maharashtra Pollution Control Board

v

(S. R. Bhosale)
Regional Officer, Mumbai

Copy submitted for information :-

1. The Member Secretary, MPCB, Sion, Mumbai ~ for favour of infarmation,

2. Joint Director (APC) MPCB, Sion, Mumbai — for information.

3. Regional Officer (BMW) MPCB, Sion, Mumbai — for information

4, Law Officer MPCB, Mumbal.
Copy to:

1.

3?

Executive Engineer, MSEDCL /Adani Electricity/Tata Power Company/BEST -He is directed
to disconnect electric supply of M/s. Vali Mohammad Haji Ahmed & Company, Gala No. 11,
Gloria School Compound, Sant Sawata Marg, Byculla East, Mumbai - 400027.

Asst. Commissioner, E Ward, MCGM, Mumbai-He is directed to disconnect the water supply
of the unit of M/s. Vali Mohammad Haji Ahmed & Company, Gala No. 11, Gloria School
Compound, Sant Sawata Marg, Byculla East, Mumbai — 400027.

Sub-Regional Officer (Mumbai-i), M.P.C. Board. - He is directed to ensure that above
direction is served to the industry & all concerned and take necessary follow-up towards

compliance of the direction & submit Action taken report.
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Exlaba} -V

MAHARASHTRA POLLUTION CONTROL BOARD .
Sub Regional Office, Mumbai-I

Tel. No. 022-24010437
Fax No. 022-24020781

Visit us at : http:/mpcb.gov.in
Email : sromumbail@mpcb.gov.in

.

MAHARASHTRA

T
|

"Your Service is our Duty"

Kalptaru Point 2™ floor,

Sion Matunga Scheme Road No. 8,
Opposite Sion Circle,

Sion (E),

Mumbai — 400 022.

Name & Address of Industry

Date of Visit
Visited By-
Contact Person-

Contact No

Consent Status

Visit Report
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel. No. 022-24010437

Fax No. 022-24020781

Visit us at : http:/mpcb.gov.in
Email : sromumbail@mpcb.gov.in

Sub Regional Office, Mumbai-I

Kalptaru Point 2™ floor,
AT R Sion Matunga Scheme Road No. 8,
N PN Opposite Sion Circle,
il Sion (E),
h | /4 Mumbai — 400 022.

"Your Service is our Duty"

Name & Address of Industry

Date of Visit
Visited By-
Contact Person-
Contact No

Consent Status

Observations

Visit Report

: M/s. Vali Mohammad Haji Ahmed & Co.,
Gala no.-11, Gloria Convent School comp., Sant Sawata Marg,
Byculla East, Mumbai — 400027.

: 11.07.2024.
: Arvind S. Dhapate, Field Officer.
:Mr. Asif Aziz Darvesh, Proprietor
9867503350

1. Board office has issued Closure Directions to said industry on 24/06/2024.
2. Visit was made for checking compliance of the same.
3. During visit observed that unit has stop manufacturing activity & shifted all machinery

from this site.

4. Presently shop was found vacant no any activity observed at site.

e

Electricity was found disconnected.

Sd/- Sd/-
(Asif Aziz Darvesh) (Arvind S. Dhapate)
Proprietor Field Officer






{Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[Through Physical Hearing (with Hybrid Option)]
ORIGINAL APPLICATION NO. 107 OF 2024 (WZ)
(LETTER PETITION NO.33 OF 2024)
(Complaint dated 01.03.2024)

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

ORDER

1. Perused the report of learned Registrar dated 16.03.2024
submitted on a complaint dated 01.03.2024 made by Adv. Mr. Jain
Mukesh N (Manav Juriss), R/o S-8, Pandare Bldg., 730, B.J. Marg, Dagdi
Chawl, Byculla (W), Mumbai, alleging that the respondent — M/s Vali
Mohammad Haji Ahmed & Company, situated at Gala No.11, Gloria
Convent School compound, Sant Sawata Marg, Byculla €, Mumbai is a
Saw Mill operating within 50 mtrs from school buffer zone, which is a
silence zone. The said Saw Mill is creating huge noise pollution in the
vicinity having adverse impact on the health of the students of Gloria
Convent School.

2. In view of the allegations made in the complaint, we deem it
appropriate to call for a report from the Member Secretary, Maharashtra
Pollution Control Board (MPCB) as to the truthfulness of the contents of
the aforesaid complaint and the action taken at their end, if any, within
four weeks.

3. The report shall be submitted by the MPCB by e-mail at ngt-
pune@gov.in preferably in the form of searchable PDF/OCR Support PDF

and not in the form of Image PDC, within a period of four weeks.
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4. A copy of this order along with the copy of complaint be sent to the
above mentioned Authority i.e. the Member Secretary, MPCB and for

compliance as above.

5. The Registry is directed to register this Letter Petition as Original

Application.
Dinesh Kumar Singh, JM
Dr. Vijay Kulkarni, EM
May 06, 2024
L.P. No.33/2024 (WZ)
npj
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